NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 25.06.2025 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) The Deputy Ms. Revathi Mr. K Pawan Jhabakh
(Ins) No. 288/2025 Commissioner of CGST | Manivannan For Caveator
For Condone Delay & Central Excise
IA No. 811/2025 Vs
Revathi Raghunathan
Liquidator of SLO
Industries Ltd
2. | Comp App (AT) (CH) Orissa Metallurgical Mr. Thriyambak J
(Ins) No. 289/2025 Industry Pvt Ltd Kannan
For Exemption Vs
IA No. 824/2025 Navneet Kumar Gupta
For Stay RP, NSL Nagapatnam
IA No. 825/2025 Power and Infratech
Ltd.& 2 Ors.
3. | Comp App (AT) (CH) Orissa Metallurgical Mr. Thriyambak J
(Ins) No. 290/2025 Industry Pvt Ltd Kannan
For Stay Vs
IA No. 827/2025 Navneet Kumar Gupta
For Exemption RP, NSL Nagapatnam
IA No. 828/2025 Power and Infratech
Ltd. & Anr.
4. | Comp App (AT) (CH) Ajay Agarwal Mr. Rajesh Bohra
(Ins) No. 291/2025 Vs
For Exemption State Bank of India
IA No. 834 & 837/2025 | SAM Branch & Anr.
Delay in refiling
IA No. 835/2025
For Condone Delay
IA No. 836/2025
For Stay
IA No. 838/2025
5. | Comp App (AT) (CH) Ashok Agarwal Mr. Rajesh Bohra
(Ins) No. 292/2025 Vs
For Condone Delay State Bank of India
IA No. 843/2025 SAM Branch & Anr.
For Stay
IA No. 844/2025
For Exemption
IA No. 845 & 846/2025
Delay in refiling
IA No. 847/2025



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) Ankit Agarwal Mr. Rajesh Bohra
(Ins) No. 293/2025 Vs
For Exemption State Bank of India
IA No. 850 & 854 /2025 | SAM Branch & Anr.
Delay in refiling
IA No. 851/2025
For Condone Delay
IA No. 852/2025
For Stay
IA No. 853/2025
7. | Comp App (AT) (CH) Anitha Agarwal Mr. Rajesh Bohra
(Ins) No. 294/2025 Vs
For Exemption State Bank of India
IA No. 857 & 859/2025 | SAM Branch & Anr.
Delay in refiling
IA No. 858/2025
For Stay
IA No. 860/2025
For Condone Delay
IA No. 861/2025
8. | Comp App (AT) (CH) Long Short Investments | Ms. Rubina Q Mr. N Kishore Kumar-
No. 76/2025 Pvt Ltd R1 R3-R5
For Stay Vs
IA No. 758/2025 Metafilms India Ltd &
6 Ors.
9. | Comp App (AT) (CH) No. | Krishna Reddy Mr. N Srinivas

40/2025

For Stay

IA No. 522/2025
For Condone Delay
IA No. 523/2025
For Exemption

IA No. 524/2025
For Additional Docs.
IA No. 525/2025

Vs
Ranga Raju Kosuri &
11 Ors

Jayaprakash
(Vakalat not filed)

Defective Case

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | Comp App (AT) (CH) Krishna Reddy Mr. Abhishek J
No. 35/2025 Vs
For Stay Ranga Raju Kosuri &
IA No. 497/2025 11 Ors.
(With defects)
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
11. | IA No. 317/2025 Bennet Property Ms. Shristi Widge M/s Link Legal

(For Amendment)

in

Comp App (AT) (CH)
(Ins) No. 100/2022
For Stay

IA No. 229/2022 &
316/2025

For Directions

IA No. 267/2022 &
821/2024

Holdings Company Ltd
Vs

The Liquidator,

In the Liquidation of
Biodiversity
Conservation (India) Pvt
Ltd & Anr.

Ms. Geethika MA

Ms. Pooja Mahajan R2




12. | IA No. 103/2025 CS Hari Kumar Mr. Sai Srujan Tayi
(For Condone Delay) & Vs
IA No. 104/2025 Sovereign Developers
(Delay in refiling) and Infrastructure Ltd.
in Rep by its RP,
Comp App (AT) (CH) Balakrishnan V
(Ins) No. 22/2025
For Stay
IA No. 102/2025
13. | IA No. 499/2025 Ravi Shankar Mr. K Rajendran Dr. SV Rama Krishna

(For Amendment)
in

Comp App (AT) (CH) No.

36,2025

Gopalakrishnan

Vs

Hyderabad Pollution
Controls Ltd & 2 Ors

R2 R3

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14. | Restoration App No. Sree Sankeshwara Mr. Arun Shabari
19/2025 Foundation and
in Investments
Restoration App No. Vs
902015/2025 Velli Paramasivam, IRP
in of Dugar Housing Ltd.
Comp App (AT) (CH) & 2 Ors.
(Ins) No. 35/2021
(For Condone Delay
IA No. 82/2021)
For Condone Delay
IA No. 831/2025
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Yogesh Jagia- R1
(Ins) No. 89/2023 Anr.
For Exemption Vs
IA No. 318/2023 Veeravenkata
Satyanarayana Rao
Vadlamani & 2 Ors.
WITH
16. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Vijay Narayan R2
(Ins) No. 90/2023 Anr. Mr. DVAS Ravi Prasad
For Exemption Vs R5 R9 R10 R15
IA No. 320/2023 Ind-Barath Thermal Mr. Yogesh Jagia- R4
Power Ltd & 17 Ors. R12 R13 R16
17. | Comp App (AT) (CH) No. | Gireesh Sanghi Mr. Yogesh Jagia Mr. K Gowtham

112/2023
For Interim Relief
IA No. 1387/2023

Vs
SKK Zippers Pvt Ltd &
10 Ors

WITH

Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
- RO




18.

Comp App (AT) (CH) No.

118/2023
For Interim Relief
IA No. 1453/202

Gireesh Sanghi

Vs

Sanghi Poly Zips Pvt.
Ltd. & 10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
- RO

19.

Comp App (AT) (CH) No.

119/2023
For Interim relief
IA No. 1454/2023

Gireesh Sanghi

Vs

Sanghi Filaments Pvt
Ltd & 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
- RO

20.

Comp App (AT) (CH) No.

02/2024
For Interim Relief
IA No. 50/2024

Gireesh Sanghi

Vs

Fancy Zippers Pvt. Ltd.
& 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
- RO

21,

Comp App (AT) (CH) No.

58/2024
For Direction
IA No. 865/2024

Gireesh Sanghi

Vs

Balaji Zippers Pvt Ltd &
10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi R3-
R5

Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- RO

22,

Comp App (AT) (CH) No.

59/2024
For Direction
IA No. 868/2024

Gireesh Sanghi

Vs

Maruthi Fasteners Pvt
Ltd & 10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
- RO

23.

Comp App (AT) (CH) No.

02/2025
For Direction
IA No. 25/2025

Gireesh Sanghi
Vs
Alpha Zippers Pvt. Ltd.
& 10 Ors.
WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi-
R3-R5

Ms. Kopal Sharraf-
R6- R8

24,

Comp App (AT) (CH) No.

03/2025
For Direction
IA No. 30/2025

Gireesh Sanghi

Vs

Sanghi Threads Pvt Ltd
& 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi-
R3-R5

Ms. Kopal Sharraf-
R6- R8




25.

Comp App (AT) (CH) No.

04/2025
Interim Relief
IA No. 34/2025
For Exemption
IA No. 37/2025

Gireesh Sanghi
Vs
Sanghi Synthetics Pvt.
Ltd & 10 Ors.
WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi-
R3-R5

Ms. Kopal Sharraf-
R6- R8

26.

Comp App (AT) (CH) No.

05/2025

For Interim Relief
IA No. 39/2025
For Exemption

IA No. 42/2025

Gireesh Sanghi
Vs
SZF Pvt. Ltd. & 10 Ors.

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi-
R3-R5

Ms. Kopal Sharraf-
R6- R8

27.

Comp App (AT) (CH) No.

64 /2024

For Stay

IA No. 905/2024
For Direction

IA No. 904/2024

Gireesh Kumar Sanghi
Vs

Sanghi Cements Ltd &
Anr.

Mr. Yogesh Jagia

Ms. Kopal Sharraf- R2

28.

Comp App (AT) (CH) No.

78/2024

For Stay

IA No. 1159 &
1161/2024

For Direction

IA No. 1162/2024
For Exemption

IA No. 1163/2024

Gireesh Sanghi

Vs

Sanghi Industries Ltd.
& 19 Ors

WITH

Mr. Yogesh Jagia

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi R3
R4

Mr. K Gowtham Kumar
R7-R16

Mr. R Palaniandavan-
R20

29.

Comp App (AT) (CH) No.

86/2024

For Directions

IA No. 1285/2024
For Exemption

IA No. 1286/2024

Gireesh Kumar Sanghi
(HUF)

Vs

Sanghi Industries Ltd.
& 19 Ors

Mr. Yogesh Jagia

Mr.Sriram
Venkatavaradan R2
Mr. Sharad Sanghi

R3 R4

Mr. K Gowtham Kumar
R7-R16

30.

Comp App (AT) (CH) No.

22/2025
For Direction
IA No. 301/2025

Girish Kumar Sanghi
Vs

Sanghi Spinners (India)
Ltd. & 9 Ors.

Mr. Yogesh Jagia

Mr. Sharad Sanghi- R3
R5

Mr.Sriram
Venkatavaradan R10

31.

Comp App (AT) (CH) No.

22/2024

P Venugopal,
Shareholder of Sri Sai
Pardha Real Estates
Pvt. Ltd.

Vs

The Registrar of
Companies

Mr.AG Sathyanarayana

Mr. Avinash Krishnan
Ravi

32.

Comp App (AT) (CH)
(Ins) No. 375/2024
For Stay

IA No. 1025/2024

Dr. Goli Nagasaina Rao
Suspended Director of
Mangalagiri Textile
Mills Pvt Ltd

Vs

Mangalagiri Textile
Mills Pvt Ltd
Represented by Its IRP,
Immaneni Eswara Rao
& Anr.

Mr. Arvind Rajagopal

Mr. Prabha Prasad R1

33.

Comp App (AT) (CH)
(Ins) No. 405/2024
For Stay

IA No. 1103/2024

Binjusaria Ispat Pvt Ltd
Vs

Maruti Venkata Subba
Rao Poluri, RP of
Abhirama Steels Pvt
Ltd & Anr

Mr. Amir Bavani

Mr. Rohan Aloor- R2




34.

Comp App (AT) (CH)
(Ins) No. 451/2024

The Commercial Taxes
and Registration Dept.
Govt. of Tamil Nadu
Rep by Assistant
Commissioner,
Pudukkotai

Vs

Mathur Sabapathy
Viswanathan

Official Liquidator of
Surya Balaji Steels Pvt
Ltd

Mr. B Vijay

Mr. V Manivannan

35.

Comp App (AT) (CH)
(Ins) No. 53/2025
For Stay

IA No. 194/2025

Anand Jain
Suspended Director of
Hallmark
Infrastructure Pvt Ltd
Vs

Pathukasahasram
Ragunathan Raman,
IRP of Hallmark
Infrastructure Pvt Ltd
& Anr.

Mr. Rahul Balaji

Mr.S Sathiyanarayanan
R2

36.

Comp App (AT) (CH)
(Ins) No. 67/2025

Meja Urja Nigam Pvt
Ltd

Vs

Sutanu Sinha
Liquidator of IVRCL Ltd

Mr. Avinash Krishnan
Ravi

Mr. Nithyavendhan K

37.

Comp App (AT) (CH)
(Ins) No. 226/2025
For Stay

IA No. 638/2025

Sri Vemuri Chenchaiah
Suspended Director of
SLS Power Corporation
Ltd.

Vs

Indian Renewable
Energy Development
Agency Ltd. & Anr.

Mr. N Kumaraswamy

Mr. Nakul Sachdeva

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

38. | TA (AT) No. 51/2021 Spectrum Power Mr. Anando Mukherje Mr. Rahul
(Comp App (AT) No. Generation Ltd & Unnikrishnan- R2b, R2c
102/2019 3 Ors. Mr. Yogesh K. Jagia R1,
For Stay Vs R2a, R2d, R5- R10
IA No. 1425/2019) M Kishan Rao & 42

Ors
WITH

39. | TA (AT) No. 52/2021 M Kishan Rao & 9 Ors | Mr. Yogesh K Jagia Mr. Anando Mukherje
(Comp App (AT) No. Vs Mr. Rahul
137/2019 Spectrum Power Unnikrishnan
For Stay Generation Ltd & Mr. Krishna Dev
IA No. 1767/2019) 37 Ors

40. | TA (AT) No. 44/2022 Synthite Industries Mr. CV Shailendran Mr. Akash Singh- R1

(Comp App (AT) No.
324/2019)

Pvt. Ltd.

Vs

3A Capital Services
Ltd. & 7 Ors

Mr. Jerin Asher Sojan




41.

TA (AT) No. 166/2021
(Comp App (AT) (Ins)
No.122/2020

For Stay

IA No. 313/2020)

For Directions

IA No. 480/2024

M G A Abhimanyu Raja
Vs
Syndicate Bank & Anr

Ms. Rohini Musa

Mr. T Ravichandran R1
Mr. K Moorthy- R2

42.

Comp App (AT) (CH)
No. 41/2022

For Stay

IA No. 529/2022

V. Ravi Prakash

Vs

Associated
Broadcasting Company
Pvt Ltd & 9 Ors.

WITH

Mr. GVL Murthy
Mr. J Teja Verma

Mr.Chandramouli
Prabhakar - R1

Mr. Adith Narayan
Vijayaraghavan-R2, R3
Mr. D. Pavan Kumar
R4-R8

Mr. Arvind Srevatsa R9
Mr. DVAS Ravi Prasad
R10

43.

Comp App (AT) (CH)
No. 114/2022

For Stay

IA No. 1036/2022

MKVN Murthy

Vs

Associated
Broadcasting Company
Pvt Ltd. & 9 Ors

Mr. SV Pravin
Rathinam

Mr. Adith Narayan
Vijayaraghavan R2, R3
Mr. D Pavan Kumar
R4-R8

Mr. DVAS Prasad R10

44,

Comp App (AT) (CH)
(Ins) No. 250/2022

Global Coal Ventures
Pvt Ltd

Vs

S. Rajendran RP &
Head - Monitoring
Committee in the
matter of Empee
Distilleries Ltd & Anr.

Mr. K Gaurav Kumar

Ms. M Savitha Devi R1
Mr. Avinash Krishnan
Ravi R2

45,

Comp App (AT) (CH)
(Ins) No. 318/2022
For Stay

IA No 673/2022
For Exemption

IA No. 674/2022

Chief Executive Officer

Vs

P. Sriram, Liquidator of
Bharat Coal Chemicals

Ltd.

Mr. Saai Sudharsan

Mr.S Sathiyanarayanan

46.

Comp App (AT) (CH)
(Ins) No. 387/2022
For Stay

IA No. 921/2022
To Vacate Stay

IA No. 671/2024

VVV Satyanarayana
Rao

Vs

India Infrastructure
Finance Company Ltd
& 2 Ors.

Mr. Yogesh Jagia

Mr. Amir Bavani - R1
Khaitan Legal
Associates-R2 & R3

47. | Comp App (AT) (CH) V. Ramachandran Mr. R Vidhyashankar Mr. Avinash Krishnan
No. 49/2023 Vs Ravi- R1
The Registrar of
Companies,
Coimbatore & Anr
48. | Comp App (AT) (CH) A Krishna Reddy Mr. Avinash Krishnan Mr. Anant Merathia R1

(Ins) No. 103/2023
For Stay

IA No. 373/2023
For Exemption

IA No. 374/2023
To Vacate Stay

IA No. 801/2023
For Urgent listing
IA No. 724 /2025

Suspended Managing
Director of AKR
Construction Ltd.

Vs

SREI Equipment
Finance Ltd. & Anr

Ravi

Mr. VVSN Raju- R2




49. | Comp App (AT) (CH) Vishnu Nischal Mr. Krishna Ravindran | Mr. R Vidhya Shankar
No. 107/2023 Rajkumar R1 R2 R6 R7 R9-R13
For Urgent Hearing Vs
IA No. 1217/2024 Radha Krishnna Mills
Ltd & 12 Ors.
50. | Comp App (AT) (CH) Balakrishnan Mr. PV Vinod
(Ins) No. 147/2023 Baburajan, Liquidator
of Goodwin Packpet Pvt
Ltd
Vs
Murali Narayanan &
S Ors.
51. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik
Southern Power R3- R5
Distribution Company Mr. Y Suryanarayana R7
of Telangana Ltd &
7 Ors.
WITH
52. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- RS R7
Southern Power Mr. Arun C Mohan R6
Distribution Company R8
of Telangana Ltd &
7 Ors.
WITH
53. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana RS
Distribution Company
of Telangana Ltd &
7 Ors.
54. | Comp App (AT) (CH) V. Mahesh, Suspended | Mr. CV Shailandhran Mr. Mayan H Jain R1

(Ins) No. 329/2023
For Stay

IA No. 994/2023
For Exemption

IA No. 995/2023
To Adv. Hg.

IA No. 1200/2024

Director of the Karvy
Data Management
Services Ltd.

Vs

Allied Hi-tech
Industries Pvt Ltd &
2 Ors

Mr. Jerin Asher Sojan

Mr. Bendi Raviteja
R2 R3

55.

Comp App (AT) (CH)
(Ins) No. 297/2024
For Stay

IA No. 787/2024

Sai Baba Business
Solutions Pvt Ltd

Vs

S. Rajendran, Former
RP, PRC International
Hotels Pvt Ltd

Mr. AK Vijay Maghesh

Ms. Elamathi MS

56.

Comp App (AT) (CH)
(Ins) No. 99/2025
For Stay

IA No. 272/2025
For Additional Docs
IA No. 273/2025

G Shankar

Personal Guarantor of
Peekay Mediequip Ltd.
Vs

Piramal Capital &
Housing Finance Ltd

Mr. BSV Prakash
Kumar

Mr. Vikram Wadehra




Note: After the matters listed at 02.00 pm, the regular Cause list will continue.

For Hearing

02.00 PM

No. 52/2024
For Direction
IA No. 794/2024

Vs
Sanghi SEZ Pvt. Ltd. &
13 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
57. | TA (AT) No. 65/2021 Gireesh Kumar Sanghi | Ms. Anju Jain Mr. Sharad Sanghi
(Comp App (AT) No. & Anr. R5- R7
392/2017) Vs Mr. Anirudh Wadhwa
Ravi Sanghi & 6 Ors.
WITH
58. | TA (AT) No. 66/2021 Gireesh Kumar Sanghi | Ms. Anju Jain Mr. Yogesh Jagia
(Comp App (AT) No. & Anr. R1, R12-R14
393/2017) Vs Mr.Y Suryanarayana
For Stay AGA Publications Ltd. R2- R4
IA No.743/2024 & 13 Ors Mr. Sharad Sanghi
To Adv. Hg R5- R7
IA No.749/2024 Mr. Sriram
For Additional docs. Venkatavaradan R8-
IA No. 173/2025 R11
59. | Comp App (AT) (CH) Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Yogesh Jagia

R1- R3 R5-R7
Mr. Sriram
Venkatavaradan- R4
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